OFFICE OF THE DISTRICT & SESSIONS JUDGE,

Sub:- Monthly Statement Pendency & Disposal Report for the Month of September, 2020.
Sl.No Name of the Court Civil Criminal Petty Case Total
Pending [Disposal| Pending [ Disposal| Pending | Disposal Pending |Disposal
District & Sessions Judge, Dhalai ici
1 ge, Dhalai Judicial
District, Ambassa 63 138 3 201 3
Addl. District & Sessions Judge, Ambassa, £ -, |
2 Dhalai Judicial District 18 106 124 0
Addl. District & Sessions Judge, Kamalpur,
3 Dhalai Judicial District 79 1 130 4 209 5
Chief Judicial Magistrate -cum- Civil
4 Judge(Sr.Div), Dhalai Judicial District, 20 37 50 107 0
Ambassa
Civil Judge( Sr. Div)-cum- Asstt. Sessions
> Judge, Ambassa, Dhalai judicial District 36 1 37 0
Sub-Divisional Judicial Magistrate, Kamalpur,
: Dhalai Judicial District 6 141 145 292 0
Sub-Divisional Judicial Magistrate,
t Gandacherra, Dhalai Judicial District 35 32 67 0
Sub-Divisional Judicial Magistrate, Longtharai
8 Valley, Dhalai Judicial District 8 165 235 5 408 5
Civil Judge(Jr.Div.)-cum-judicial Magistrate
9 1st Class, Ambassa, Dhalai judicial District | 10 45 34 1 89 1
Civil Judge(Jr.Div.)-cum-judicial Magistrate
10 | 15t Class, Kamalpur, Dhalai Judicial District | 32 1 113 201 349 1
Civil Judge(Jr.Div.)-cum-judicial Magistrate 1* 1 6 1
1 Class, Gandacherra, Dhalai Judicial District 8 0
Civil Judge(Jr.Div.)-cum-judicial Magistrate 1%
12 Class, Longtarai Valley, Dhalai Judicial 11 14 2
District 5 0
287 2 9 7 698 | & —
Total 31 6 1916 15
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